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(b> and (c). The status of the Pro- desh Electricity Board to the Central
ject Reports for Thermal Power Sta- Electricity Aulhority is indicated be-
tions submitted by the Madhya Pra- lew :—

Name of Project Capacity Lstimatrc) Cm>i Pirsmt Status

i . Bishrampur 1 J \  2 1o M W  R s. j 6 o  80 c io n s  o f Coal la w
indicated that (lie quahtiy 
of coal m this are* is
ol suprrioi quality and
should be reserve fo r
users other than Therm al 
Power Station. M adhya 
Pradesh Electricit) Boaid
have l>ecn apprised i f  tju
position.

2 . Bininghpur TPS 2 X 210 MW  Rs. 163 10 cron s

3. Vindh; (bingrauli; MW Rs 327 J5  o n t*

There arc problems of coal 
linkage for exploiting the 
full potential o f the project 
in view of the inadequate 
reserve* in the vicin ly  
and the M PEB have been 
requested to reconsider 
their proposals. Clanfica- 
tion regarding civil worinu 
cooling watei farilm o 
and transport of coal has 
bien sought fi«n> M l I B

Coat link, pc foi ihr lio jrct 
is still awaited C lanhca­
tions regarding cooling 
watei system and certain 
other aspects arc awaited 
fiom M PEB It 1% also 
ncccssaly to draw up an 
optimum planfor utilising 
the vast coal reserves at 
the Singiauli Coal Helds

Proposal to have control over IAJF. 
Heflteopters by Army Headquarters

219. SHRI RUDOLPH RODRIGUES: 
WiU the DEPUTY PRIME MINISTER 
AND MINISTER OF DEFENCE be 
pleased to state;

(a) whether it is a fact that the 
Army Headquarters  have pv t forward 
a proposal to control all I.A.F. heli-
copter*;

(b) if so, the basis of such a pro-
posal;

(c) what advantageou8 operational
effects, if any, such a change of 
control would have; and

(d) what decision has been taken 
on this saJd-to-be two years old 
proposal?

THE DEPUTY PRIME MINISTER 
AND MINISTER OF DEFENCE (SHRI 
JAGJIVAN RAM)- (a) No, Sir.

(b) to (d). Do not arise.




